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General Instructions

1. Long articles and short articles must be accompanied by an abstract
not exceeding 200 words.

2. Up to 2 co-authors are allowed for all categories, except Notes and
Comments whetein co-authorship is not allowed.

3. All works must be otiginal and unpublished, and not pending for
review before any other journal. Any form of plagiatism will lead to
disqualification for publication in the Review.

4. Submissions that exceed the word limit will not be accepted.

5. Deadline for submissions is March 20, 2019 by 11:59 P.M. IST.

Format

1. In order to ensure transparency in the blind review process, the
name of the author or institutional affiliation must not be mentioned
anywhere in the manuscript or its properties.

2. The main body of the manuseript should be in Garamond font size
12, with 1.5 line spacing and footnotes in Garamond font size 10, with
1.0 line spacing. All headings must be formatted in a uniform manner.
3. Text and footnotes should conform to A Uniform System of
citation (20th ed. 2015) (*The Bluebook™). Speaking footnotes are
discouraged. Submissions containing endnotes will be rejected.

4. The first page of the manuscript should only contain the name of
the paper followed by a 200-word abstract. The second page should
contain a table of contents, and the main body of the manuscript
must begin immediately thereafter.

Submission through email

1. All submissions must be e-mailed in word format (*.doc’ or “.docx”)
as an attachment to lawreviewnluj@gmail.com, with the subject
‘Manuscript Submission for 6.1°. Submissions made in PDF/other
formats/hard copy will not be accepted.

2. The body of the email must mention the name of the author(s),
contact number, academic year (if applicable), qualifications (if
applicable), institutional affiliation, the title of the paper, and a
declaration to the effect that the manuscript is an original and
previously unpublished wotk of the author.



